THE TIMES OF INDIA, RAIPUR
WEDNESDAY, JANUARY 14, 2026

TIMES NATION

5

Isro sees warning in 2 PSLV failures in a row

Rocket’s success
rate now below

5 FAILURES IN 32 YRS OI-' PSLV'S JOURNEY

ures have affected the collective
morale of the team. “It would
have been different if any other

UP police stop interfaith wedding reception

Bareilly: Police stopped an inter-
faith wedding reception in Shahja-
hanpur on Sunday, saying banquet
lawn had been booked under the pre-

to conceal event. The couple married
in court a year ago in Delhi, reports
Krishna Chaudhary.

Thegroom, aresident of Jiya Khel

served the marriage lawn in Mohalla
Mehman Shah around 15 days ago, de-
scribingitasabirthday. But invitation
cardsreferred toitasaweddingrecep-

PSLV had PSLV-C39 launcher failed, but a PSLV fail- text of abirthday party, followingob- locality, is pursuing a B Pharma tion.” Shahjahanpur SSP Rajesh Dwi-

O/as 64 flights, Aug 31, 2017 ure worriesus,” said ascientist. jections raised by right-wing activ- course in Delhi, while the brideisem-  vedi told TOI, “matter. The groom’s

93.7 /0. Isro here are the Failure Reason An analysis of setbacks shows istswhoarrived at the venue withpo-  ployed in a private firm. An officer family said they will now hold the

a Heat Shield that PSLV-C62’s failure could have liceand accused organisersof trying said, “The groom’s father had re- eventinDelhi.No FIR hasbeenfiled.”
Chethan.Kumar@timesofindia.com failed ones failed t t been caused by unresolved issues
PSLV-D1 afiedtoseparat€ fom the failed PSLV-C61on May 18,
Bengaluru: Any space agency Sept 20, 1993 PSLV-C61 2025. In both cases, PS3, or the third

will tell you that every rocket
launch comes with anxious mo-
ments, no matter what the record
is. Yet, India’s Polar Satellite

Launch Vehicle (PSLV) failing | Separation in PS3 previous failure analysis com- ~ University of GNCT of Delhi) .

twice in consecutive attempts - mittee (FAC) report public, TOI (E:tat;llsf:;i.g undser;t\clhoz'I O; zgos,d G;vt. o[f) NIgT1o1f0%<:l;l|) @ . .

won'tbe easy for Isrotodigestgiv- | pPSLV-C1 p PSLV-C62 has learnt there was a fall in I hostiumashiveisbotiva . TUV SUD South Asia Pvt. Ltd.
en its workhorse’s record. chamber pressure of the motor Website: hiips:/fdosu.edu./

PSLV has had 64 missions, of
which four, including Monday’s

. i i ion i . . . Bachelor's in civil engineering with 3 years' experience of minimum 2 years in drinking water
PSLV‘CGZ fal.led to put the. space- Problem with Disruption in said there was .dlsturbe.lnce inthe Extension of Last Date for Submission of Applications for | |supply project/Diploma in civil engineering with 5 years' experience of minimum 3 years in drinking
craft in orbit, and one in 1997 | PS4 pressure roll rate of PS3, “rollrate” during thefinal stages Recruitment of Non-Teaching Staff on Deputation Basis| Wwater supply project.
placed the payload on a lower or- | regulator deviation frompath  of PS3burning on Monday,. advertised vide Rect. Notice No. DPSRU/NTS/DEP/2025/03 Assistant Manager - Community Mobilization (8 positions)

bit than the intended one. When a
launcher is seen as proven, scruti-

Failure Reason
Guidance system
error during PS2

Sept 29, 1997
Failure Reason

May 18, 2025
Failure Reason
Pressure drop

Jan 12, 2026
Failure Reason

A.. Source:lIsro | *Considered a partial failure
M__208C auAn

stage —a solid motor that provides

a high-energy boost after second

stage burnout—suffered a glitch.
While Isro has not made the

case. The PSLV-C62 will now be
analysed by another FAC. Isro

Failuresbefore 2025 all point to
different glitches. The first set-

DELHI PHARMACEUTICAL SCIENCES AND
RESEARCH UNIVERSITY
(The First Pharmacy University in India and a State

CORRIGENDUM

Recruitment of Non-Teaching Staff on Deputation Basis

dated 10.12.2025 has been extended for receipt of advance copy
of applications up to 30.01.2026 and through proper channel

TIMES APPOINTMENTS

Field Engineer - Civil (50 positions)/ Billing Engineer - Civil (6 positions)

Master's in social work or related field with 5 years' experience of minimum 1 drinking water
supply project.

ny can soften. But back-to-back
failures need to be treated as a
structural warning — not bad
luck — as they suggest deeper is-

sues, whether with quality con-
trol, supply chains, testing proto-
cols, or configuration manage-
ment.When PSLV-C61 failed last

year, it brought down the rocket’s
success rate from 95.2% t0 93.7%.
Now, it has slipped further. Isro
told TOI on Monday that the fail-

back was on Sept 20, 1993 when
PSLV-D1, the rocket’s first mis-
sion, failed due to a guidance sys-
tem error in separation of PS2.

Place of posting - Indore, Khargone, Barwani, Jabalpur, Mandla, Shahdol, Sidhi, Singrauli,

Sehore, Chhatarpur & Sajapur PlUs.

Note: Experience in Drinking Water Supply project is mandatory and Registration in Infracon portal.
Walk in interviews

copy up to 17.02.2026

For further details please visit the University’s website:
https://dpsru.edu.in/.

Offg. Registrar

Gujarat-origin US bizman
sentenced for three yrs

Ahmedabad: What began as an im-
migration fraud probe has led to the
arrest of a business owner who ad-
mitted to knowingly breaking US
employmentlaws. A Gujarati-origin
man in West Virginia was sentenced
to three years of fede-

offences. Rajesh Patel, 51, a resident
of Ronceverte in Greenbrier County,
pleaded guilty to hiring and aiding
Aakash Makwana, 30, an Indian na-
tional from Gujarat who had overs-
tayed his visa in the US. Federal pro-
secutors in Beckley

ral probation and im- |LLEGAL IMMIGRATION announced the sen-

posed a $10,000 fine af-
ter prosecutors showed he did far
more than offer ajobtoanillegal im-
migrant. From housing support to
cash payments, the assistance ran
deep, according to courtrecords.
Thecaseispartof awiderfederal
crackdown on immigration-related

tencingonJan9.
Court documents show Makwa-
naworked atabusinessowned by Pa-
telin Fairlea from Nov 2020 until Sep
2024. Patel said he continued to emp-
loy Makwana fully aware hisimmig-
ration visa had expired and his stay-
inginthe country was unlawful. Tnn

* Narrow escape for Korean tourists: A bus
: carrying 25 Korean tourists had an accident in
: Delhi Monday. Few were hurt, said cops. T~N

DIP/Shabdarth/Classified/0402/25-26
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Ignite Innovate Incubate

POST GRADUATE INSTITUTE
OF CHILD HEALTH (PGICH)

Sector-30, Noida, 201303
www.pgich.edu.in, e-mail: smostoressphpgti@gmail.com
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Biotechnology Industry Research Assistance Council
(A Govt. of India Enterprise)

Advertisement No. PGICH/MOS/Tender/2026/01 Date: 13.01.2026

Ref. No. BIRAC/Vac/Adv-21/Jan/02

Biotechnology Industry Research Assistance Council (BIRAC), a Not-for-Profit Section
8, Schedule B, Public Sector Enterprise, under Department of Biotechnology (DBT),
Government of India invites online applications for the following positions under its
Project Management Units :-

GEM/2026/B/7073834).

Tele: +91-120-2455552

Air through GeM portal in two-parts comprising
of (A) Technical bid & (B) Financial bid from
OEM / authorized bidders of OEM. For detailed
information please visit the GeM Portal
website: https://gem.gov.in (GeM Bid No.

The Director reserves the right to accept or
reject any offer partially or fully without
assigning any reason, therof.

= — - Position Code Position No. of Vacancies
Notice Inviting bid on GeM Portal TA-01 Technical Assistant — Health Care 01
Bids are invited for purchase of Compressed TA-02 Technical Assistant 02

For further details regarding qualification, experience, eligibility criteria, pay-scales etc.
please visit BIRAC website www.birac.nic.in

Last Date for Online Applications: January 30, 2026

Kartavy

F.No. 11(6)/2021-EDI
The Ministry of Micro, Small and Medium Enterprises invites application for the
post of Director General in National Institute for MSME (ni-msme), Hyderabad
(an autonomous body under the Ministry of MSME) on contract basis.

GOVERNMENT OF INDIA

MINISRTY OF MICRO, SMALL AND MEDIUM ENTERPRISES

a Bhawan Building 03, Kartavya Path, New Delhi — 110001.
VACANCY CIRCULAR

Director

AFT grants bail to soldier
convicted of voyeurism

NATIONAL BOARD OF EXAMINATIONS

Armed Forces Tribunal has
granted bail to a dismissed
Army soldier convicted of
voyeurism, citing “delay” by
military in confirming his
sentence after he was caught
secretly filming women inside a
lavatory at Western Command
Hospital in Chandigarh.

The ex-Havildar, More Sandip
Sadashiv, is in military custody.
“It is evident appellant is in
military custody for 6 months,
and sentence is not confirmed
yet. Thus, the appellant has
been prevented from filing an
appeal against his conviction
and sentence,” court said. Tne

IN MEDICAL SCIENCES
(Autonomous body of the M/o. Health & Family Welfare, Govt. of India)

NAMS Building, Medical Enclave, Ansari Nagar,

New Delhi - 110029

FELLOWSHIP ENTRANCE TEST (FET) - 2025

National Board of Examinations in Medical Sciences (NBEMS) shall
conduct the next Fellowship Entrance Test for Indian and

NOTICE

International students on 14t March 2026.

The online applications are being invited from 14" January 2026 to

03" February 2026 at NBEMS website:

htt

Candidate Care Support:
+91-7996165333

ps:/Inatboard.edu.in/viewnbeexam?exam=fet
Helpline Portal on applicant login page

Communication Web Portal on NBEMS Website

No.of | Method of [Consolidated Pay/month] Place of
Name of the Post |y, .ncies | Recruitment (fixed) ! Posting |
Director General, Rs. 2,65,000/-
National Institute per month (fixed)
for Micro, Small and 01 | Contract |(Anannualincrement of 5%| Hyderabad
Medium Enterprises basis | shall be admissible, subject
(ni-msme), Hyderabad. to satisfactory performance)

2. For details regarding eligibility criteria i.e. educational qualification, experience,
age, remuneration, facilities, allowances and other general conditions, the
applicants are advised to refer to the official website of the Ministry https://
msme.gov.in and at ni-msme’s website https://www.nimsme.gov.in.
3. The application, in the prescribed format along with self-attested copies
of relevant documents should reach the Under Secretary (EDI), Ministry of
Micro, Small & Medium Enterprises, Hall No. 32110, Kartavya Bhawan - 03,
New Delhi -110001, in hard copy within 30 days from the date of publication
of this Advertisement in the Employment News.

Sd/- (Hemant Sharma), Under Secretary to the Government of India

NATIONAL INSTITUTE OF
RURAL DEVELOPMENT & PANCHAYATI RAJ
(An Organisation of the Ministry of Rural Development, Govt. of India)
Rajendranagar, Hyderabad-500030

National Institute of Rural Development & Panchayati Raj
(NIRDPR), which is the country's apex organization for training
and research on various aspects of Panchayati Raj and Rural
Development is implementing a National level Project for setting

Date: 17th and 18th January 2026, Timing: 10.00 AM to 06.00 PM
Bhopal - House No. A 189, A Sector, Shahpura Trilanga, Near NABARD Campus,
Bhopal (M.P.)
Indore - Hotel GINGER, Chhoti Khajrani, AB Road, Near Shaniwar Darpan, Indore (M.P.)
Chandra Pratap Sabarhay Email: ChandraPratap.Sabarhay@tuvsud.com Phone: +91 91111 11482
Shubham Paliwal Email: Shubham.Paliwal@tuvsud.com Phone: +91 70008 27162

iram Sa
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st Box No. 94, B:

uwH

ambhori, Jalgao 425 001.Ph. 02: /
Shram Sadhana Bombay Trust's Group of Instltutlons
Bambhori, Jalgaon a leading organization imparting Education
since more than 40 Years & with legacy of Excellence in
Education invites application for the post of Principal for its
growing SSBT English Medium School (CBSE).

Principal
Eligibility & Qualification:-
e Post Graduate Degree with B.Ed/M.Ed
o Must fulfill CBSE Eligibility norms for Principal
eMinimum 05 Years of teaching and leadership experience
e Excellent English and organizational skills.

Interested Candidates should send their Application along with
Comprehensive Resume, relevant documents and a Passport
Size Photograph to the Chairman, SSBT English Medium
School, SSBT College of Engineering Campus, Post Box No.94,
Bambhori Jalgaon- 425001. within 14 days of this
advertisement. They Should also send the Application and
Documents on email- ssemsjal@gmail.com.

S, Surana

Promoted
Group  SURANAEDUCATION SocieTy

Mandsaur

REQUIRED

(cBsE Affiliated), Mandsaur, Madhya Pradesh invites application for the following openings

® Director (academics)
® Headmistress (5yearsexp)
® PGTs (ansubjects) & TGTs (Allsubjects) & PRTS (All subjects)

@ Vice Principal
@ Coordinators (5years exp.)

® NTTs/PPRTs @ PTI (ansports) ® MUSIC o DANCE

® Admission Counsellor & Administrator (Female)

Attractive Salary, semi furnished accommodation, free education for staff children,
positive working & learning environment.

SEND RESUME AT
-Email-
hr.shishuvan@gmail.com

INTERVIEW WILL BE HELD OVER ZOOM OR
CALL, FOLLOWED BY A VISIT AT CAMPUS

© 8370006803
-Website-
www.theshishuvanworldschool.com

up of a School of Excellence in Panchayati Raj (SOEPR) at IN THE MONTH OF JAN. 2026

NIRDPR under RGSA. NIRDPR invites online applications from
eligible candidates for the following contractual positions:

Sl. . No. of .
No| Nameofthe Position |p,gitions| Remuneration G“““K“l scl'mol., Bllalallara, [cal
1| Senior gapacﬁy Btuilding (CBSE Affiliated, Senior Secondary School)
onsultan
Backlog Vacancy (OBC-2, sT-2)| 10 | Rs.75,000/-pm TEACHERS REQUIRED
A Navratna CPSE Current Vacancy (SC-1,UR-05) " , - . ,
B Capacity Building Academic Post Graduate with a minimum of 5 years’ experience
y Consultant Coordinator in administration and academic leadership.
HON’BLE SUPREME COURT MONITORED HOUSING BackogVaseney (0BC-28, |  go | e 600007 pr|| | Primany
PRO jECTS THRO UG H LD co U RT RECEIVER Currerﬁsgéasn%; ?O)BC-4, ’ PGT Biology, Physical Education, Mathematics, Physics,
- EWS-03, UR-26) Chemistry, Economics, English, Business Studies,
0 a0 For Job Profile, Eligibility Criteria, Online submission of Computer Science, Accountancy
Executed b)’ N BCC (l nd|a) Ll mlted application and oth.er.details plgase vi§it: nttp?llcareer.nirdpr.in/ TGT Science, Social Science, Sanskrit, Mathematics,
kz‘sliiiti;(,)zroszusbmls&on of online application is 29.01.2026 English, Hindi, Computer
A H AT Sd/- ;
Bulk Sale of inventory through e-Auction File No: File No: NIRDPRICPRDPSSD 5 ¢ ictant Director PRT All Subjects
Comp.no. 15311 ’ Administration (Section-l)| | PPRT/NTT/ Play Group, Nursery, KG
Montessori
ADDENDUM TO FORM G Activity Teachers | Music, Dance, Art & Craft, Band Instructor,
IN:VI_'I'IATION FOR EXPRESS;(?V” :(‘)::.INTEREST F?R Reasoning Ability
PERATIN Ill'mﬂ INDUSTR Y Other Staff Office Asmstant, Office Clerk, Security Staff,
Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of Indla IT Assistant
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Qualifications As per CBSE norms for all teaching posts.
In supersession of the earlier public announcement as issued regarding Invitation for High salary, EPF, and other benefits.
expression of interest (EOI) for submission of resolution plan in BHILAI JAYPEE CEMENT

LIMITED on earlier date, it is hereby informed that the revised timelines for submission of EOI
will be as under:

Interested candidates may apply with an updated resume,
mentioning the post applied for and passport-size photograph

== . S e 0] Lastdate for receiptof exl;rlilglsEanAyfTinT:reRs.I;ICULARs 2202 affixed, within 10 days to: careeratgurukulbyt@gmail.com
Asplre S|I|con Clty Aspire Leisure Park 11 Dale of 551 ofprovsional st ofprospecive Tesaion appicanis | 19.02.2028 Contact Numbers: 8770160901, 7000619902
Ph-1V, Sec-76, Noida, UP Techzone-1V, Greater Noida (W), UP 12 Last date for submission of objections to provisional list 24.02.2026
Inventory-3BHK & 4BHK spacious apartments Inventory-3BHK & 4BHK spacious apartments 13, Lastdatg of issuance of ﬁnal list of prospective resglutlon aPP"Ca”‘ 06.03.2026 Methibal|Devea Gunelecha Educaion Sociey \
with modern amenities. with modern amenities. 14, Date of issue of Information memorandum, evaluation marix 11.03.2026 CHATRABHUJ NARSEE SCHOOL® « »BCM
15, Last date of submission of resolution plans 10.04.2026 From Knouwledge to Life cRrROUP

Near Spectrum Mall, Noida. Nearest Metro Stations
are Noida Sec-50 (Aqua Line) & Sec-76 Metro, and
Anand Vihar ISBT & Railway Station - 25 min.

Near D-Mart and Anand Vihar ISBT 16,
& Railway Station - 30 min.

Process email id to submit EOI [ cirp.bjcl@gmail.com

Note: The other contents and terms of the earlier Form G and the respective contents of
invitation for EOI shall remain the same. Further, the existing prospective resolution
applicant(s) who have already submitted their Expression of Interest by 12.01.2026 in
response to the earlier FORM -G, need not submit again. o

Ashutosh Khemani

Resolution Professional of Bhilai Jaypee Cement Limited

Regn. No.: IBBI/IPA-002/IPN-01177/2021-2022/13902

AFA: AA2/13902/02/311226/204165 | AFA Valid till: 31-12-2026
Registered Address: Office No. 1-C, 3rd Floor, Shyam Plaza,
Opp. New Bus Stand, Pandri, Raipur (C.G.) 492001

E mail Id: cirp.bjpl@gmail.com

Chatrabhuj Narsee School—ranked among the top schools in Mumbai
and Pune—now brings its world-class infrastructure, global
curriculum, and holistic learning philosophy to the heart of Indore.
The school will offer the Cambridge International Curriculum from Early
Years 1 (Nursery) to Grade 10, and the International Baccalaureate
Diploma Programme (IBDP) for Grades 11 & 12. Admissions open in
January 2026 for Early Years 1 (Nursery) to Grade 7 for the Academic
Yearbeginning in July 2026.

Join Our FoundingTeam:

We invite passionate and experienced professionals to be part of our
journey in building a school of international standards.

Academic Positions: Non-Academic Positions:

////}I}

I

Date : 14/01/2026
Place: Raipur

NATIONAL INSTITUTE FOR MICRO, SMALL AND

sl . ] o e

MEDIUM ENTERPRISES (ni-msme)
A . L . v " ﬂ? An Organisation of the Ministry of MSME, Govt. of India, ISO 9001:2015 Certified « Primary Coordinator Facility Manager / Executive
Accredited as UTKRISHT / 3-Star Rating by Capacity Building Commission (CBC) ¢
sp"'e eisure valley ASP"’e Centurlan Park — Yousufguda, Hyderabad-500045, Telangana, Ph.:040-23633213/209, e-mail: nimsme-admn@nimsme.gov.in + Early Years Home Room | ¢ Admin Executive
Techzone-lV, Greater Noida (W), UP Techzone-lV, Greater Noida (W), UP . ) NOTIFICATION Teachers ¢ HRExecutive
I 3BHK & 4BHK ; ) Advertisement No.ni-msme/vacancies notification/2026/01 ~ Date 12.01.2026 . Pri Home RoomTeach « Marketing Executi
LD AR o Ratmen = Inventory-3BHK & 4BHK spacious apartments Applications are invited from eligible Indian Nationals for filing up of following posts in the National rimary Home Room feachers arketing Executive
with modern amenities. with modern amenities. Insstltu:: for MICF;), Small ar;‘d Mfedlum Enterprises (nl-rlqsrge)fonsmrlectfRecrultment basis: » Cambridge Primary & Lower | ¢ Admission Officer
. .| Name of the | No.of Method of | Scale of Pa ; : i * Front Office Executive
Near D-Mart and Anand Vihar ISBT Near D-Mart and Anand Vihar ISBT lNo. Post _|Vacancies| C%€9 | Recnitment |and Categoryv bt Sooondary Teachars: Engleh, . ° <t to Princi
: : ; ) : 3 - : Science, Mathematics, Global Executive Assistant to Principal
& Railway Station - 35 min. & Railway Station - 30 min. 1 |Director, SED | 01 For all details, please ) . - .
Director, SEE | 01 | goneral |- Direct [Level 12 of| - vistthe ffcia Perspectives, Social Science, | ¢ LabAssistant
. . Director, SEM | 01 Recruitment| 7th CPC website Hindi, Computer o [T Assistant
Last date of submission of EMD: 15.01.2026 - Director, SEIC| 01 S— wwwnimsme.govin « School Counsellor, Special | o Librarian
Faculty Member eneral- Level 11 of . Educator N
. . 06 -Do- Last date for receipt urse
E-auction will be held on: 16.01.2026 gz;;s;:;ggr 0BC-1 1t CPC | ¢ coine appicaton | | + Physical Education, Music, | « GraphicDesigner
3 (Techxology) 01 | General | -Do- '-%’ﬁ'cggf 30fdaybs|,. frgm th? ldhqte Drama, Dance, Art Teachers * StoreIncharge
EMD Rs.9.70 Cr. to Rs. 20.90 Cr. & [Faculty Member, o Do |Level1of| nevetsement | | Enaib
(Tade & Marketing]| 01 | General | Do~ |7epc O ealfications andl exberience: Bachelors/ Masters d
. Terms & Conditions * Relevant qualifications and experience: Bachelor’s / Master's degree
6 PaCkages Ranglng from Rs. 485 Cr.to Rs. | 1045 Cr. . Candldgtﬁsffulfllltng }he eligibility criteria may submit ONLINE application in the (for academic roles) in subject area, B.Ed / ECCE / Diploma in Early
rescribed format on . . . '
J K e for eligibility will bg’ calculated as on the last date of recelFt of applications. Childhood Education, minimum 3 years relevant experience
¢ T etorgllge ﬁpp{l)lgaé% ;‘é?ll)iblebon thelwebsn{eh shodulrti lée duly I(Ijed separaftgly r{tf)r etachl ¢ Excellent communication skills with a readiness to learn and adapt to
. . . . e 0st at Sr. above, along with updated scanned copies of Certificates . " )
For more detalls, Please visit our website: PAeaSERSCfan @ﬁ%}@ g?_%curﬂentts II) eth#allflcatlontA%e Elxpenegcle Stalgry pr0|<|3fba\n§i5 gtger‘r)elfevanttﬁertglctatesf Cambridge IGCSE teaching and learning approaches
T . .o i iy i + The Last Date for receipt of online applications will be 30 days from the date o
www.nbccindia.in | www.receiveramrapali.in ¢ e'_sal?ctio‘:r el o 2k ubicaton o (tjhéstadvt..lrb . :;p o de o APPLY AT:
g e + Shortlisted candidates will be informed thro eir e-mail. Candidates should chec! . .
Or Call: 9772907414 document | @iHaE A tne websie notfcatons oly. _ ! careers.indore@cns.ac.in +91 91528 18199
+ The number of posts is tentative and is liable to change b::leidcini :I:i Lnr:tilrt‘t:ﬁrz :rs,qeugichiT& Shape the future with a school where legacy meets innovation.
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lllegal immigration Guj-origin
US bizman sentenced for 3 yrs -

Ashish.Chauhan
@timesofindia.com

Ahmedabad: What began as
an immigration fraud probe
hasled to the arrest of a busi-
ness owner who admitted to
knowingly breaking US emp-
loyment laws. A Gujarati-ori-
gin man in West Virginia was
sentenced to three years of fe-
deral probation and imposed
a$10,000fine after prosecutors
showed he did far more than
offer a job to an illegal immi-
grant. From housing support
to cash payments, the assi-
stance ran deep, according to
courtrecords.

The case is part of a wider
federal crackdown on immig-
ration-related offences.

Rajesh Patel, 51, aresident
of Ronceverte in Greenbrier
County, pleaded guilty to hi-
ring and aiding Aakash Mak-
wana, 30, an Indian national
from Gujarat who had overs-
tayed his visa in the US. Fede-
ral prosecutors in Beckley an-
nounced the sentencing on
Jan9.

Court documents show
that Makwana worked ata bu-
siness owned and operated by
Patel in Fairlea from Nov 2020

COURT RECORDS

@ Rajesh Patel,
51, aresident of
Ronceverte in
Greenbrier
County, pleaded
guilty to hiring and
aiding Aakash Makwana, 30,
an Indian national from Gujarat

©® Makwana worked at a business
owned and operated by Patel in
Fairlea

@ Patel continued
to employ
Makwana despite
being aware that his
immigration visa had
expired

@ The case came to light after
Makwana was arrested in a
separate immigration fraud

@ Patel’s wife, Avani, 44, also
pleaded guilty in the case

until at least Sep 2024. Patel
admitted he continued to
employ Makwana despite be-
ing fully aware that his im-
migration visa had expired
and that he was unlawfully
staying in the country.
Investigators said Patel’s
role extended well beyond of-
fering employment. As Mak-
wana did not own a vehicle,
Patel routinely drove him to
and from work and other loca-
tions. He also paid Makwa-
na’s rent and provided groce-
ries for most of the time Mak-
wana worked at his establish-
ment. Prosecutors further
said Patel deliberately avoi-
ded paying payroll taxes on
Makwana’s wages and paid

him in cash, off the books.

The case came to light af-
ter Makwana was arrested in
aseparate immigration fraud
investigation. On Oct 8, 2025,
Makwana was sentenced to
two years in prison after plea-
ding guilty to aggravated
identity theft. Court records
revealed that Makwana had
entered into a fraudulent
marriage with a US citizen in
an attempt to secure lawful
permanentresidency,oragre-
en card.

As part of the scheme,
Makwana and his associates
allegedly fabricated docu-
ments and later filed a false
petition claiming domestic
violence to bolster his immig-

ration application. The fraud
was uncovered during a fede-
ral probe, leading tohis arrest
and conviction. Makwana is
expected to face deportation
proceedings after completing
his prison sentence.

During his plea, Patel ad-
mitted that he was aware of
the marriage fraud conspira-
cy and that he aided and abet-
ted it by making cash pay-
ments to Makwana’s co-cons-
pirators. The woman who
married Makwana under the
scheme, Kalee Ann Huff of II-
linois, was earlier sentenced
to five years of federal proba-
tion for marriage fraud and
perjury. Her brother-in-law,
Joseph Sanchez, who helped
arrange the sham marriage,
alsoreceived five years of pro-
bation.

Patel’s wife, Avani, 44, also
pleaded guilty in the case. She
admitted tounlawfully emplo-
yinganalien and is scheduled
to be sentenced on Jan 13. The
investigation was conducted
by Homeland Security Inves-
tigations and US Citizenship
and Immigration Servicesun-
der the Department of Justi-
ce’s nationwide “Operation
Take Back America”.

Isro sees warning in two PSLV failures in a row

Chethan.Kumar
@timesofindia.com

Bengaluru: Any space agen-
cy will tell you that
every rocket launch comes
with anxious moments,
no matter what the record is.
Yet, India’s Polar Satellite
Launch Vehicle (PSLV) fail-
ing twice in consecutive at-
tempts won’t be easy for Isro
todigest given its workhorse’s
record.

PSLV hashad 64 missions,
of which four, including Mon-
day’s PSLV-C62, failed to put
the spacecraft in orbit, and
one in 1997 placed the payload
on a lower orbit than the in-
tended one. When a launcher
is seen as proven, scrutiny
can soften. But back-to-back
failuresneed tobe treated asa
structural warning—not bad
luck —as they suggest deeper
issues, whether with quality
control, supply chains, test-
ing protocols, or configura-
tion management.

When PSLV-C61 failed last
year, itbrought down therock-
et’ssuccessrate from 95.2% to
93.7%. Now, it has slipped fur-
ther. Isro told TOI on Monday
that the failures have affected
the collective morale of the
team. “It would have been dif-
ferent if any other launcher
failed, but a PSLV failure wor-
riesus,” said a scientist.

An analysis of setbacks
shows that PSLV-C62’s failure
could have been caused by un-
resolved issues from the failed
PSLV-C61 on May 18, 2025. In
both cases, PS3, or the third

64 flights,
here are the
failed ones

PSLV-D1

Sept 20, 1993
Failure Reason
Guidance system
error during PS2
separation

PSLV-C1
Sept 29, 1997
Failure Reason
Problem with
PS4 pressure
regulator*

stage — a solid motor that pro-
vides a high-energy boost after
the second stage burnout —
suffered a glitch.

While Isro has not made
the previous failure analysis
committee (FAC) report pub-
lic, TOI has learnt there was
afall in chamber pressure of
the motor case. The PSLV-
C62 will now be analysed by
another FAC. Isro said there
was disturbance in the “roll
rate” during the final stages
of PS3 burning on Monday,
and that caused a deviation.

Failures before 2025 point
to different glitches. The
first was on Sept 20, 1993
when PSLV-D1, rocket’s first
mission, failed due to a guid-
ancesystemerrorduringthe

.. source:Isro | *Considered a partial failure

5 FAILURES IN 32 YRS 0|-' PSLV'S JOURNEY
PSLV had N

PSLV-C39

Aug 31, 2017
Failure Reason
Heat Shield
failed to separate

PSLV-C61
May 18, 2025
Failure Reason

Pressure drop
in PS3

PSLV-C62

Jan 12, 2026
Failure Reason
Disruption in

roll rate of PS3,
deviation from path

separation of PS2 (a liquid
stage). Isrolaunched again on
Oct 15,1994, and thereon PSLV
showed no glitch until Sept 29,
1997, when PSLV-C1 mission
became a “partial success”.
Here, the pressure regulator
on PS4 (which uses twin lig-
uid engines) failed, resulting
in the satellite being placed in
alower-than-intended orbit.
The 1997 glitch has not re-
peated. The next failure came
20 years later, in Aug 2017,
when the PSLV-C39 mission
failed. Inthiscase, the problem

was with the heat shield,
which has since beenrectified.
After PSLV-C39 mission, the
launch vehicle had 21 success-
ful flights before the failure

last, followed by Monday’s.

DRDO sat and 15
payloads with
disruptive tech lost

Surendra.Singh
@timesofindia.com

New Delhi: Isro's PSLV-C62
rocket’'s “deviating from its
planned flight path” during the
launch on Monday is a big setback
for not only security agencies that
lost crucial defence satellite
EOS-N1 (Anvesha) but also several
Indian and foreign entities that
lost 15 satellites possessing
disruptivetechnologies. DRDO’s
EOS-N1 (Anvesha), a strategic
super-eye, was a hyperspectral
imaging satellite a high-priority
asset for national security,
advanced remote sensing
capabilities and would have aided
civilian applications in
agriculture, urban mapping and
environmental observation.

Last year too, India lost a crucial
defence satellite, EOS-09, in space
when the PSLV-C61 mission failed.
EOS-09 was an advanced radar
imaging satellite designed for
all-weather, surveillance.
PSLV-C62 was carrying Kestrel
Initial Technology Demonstrator
from a Spanish startup. It was a
small-scale prototype of re-entry
vehicle. Hyderabad startups
TakeMe2Space and Eon Space
Labs were launching India’s first
orbital Al lab. MOI-1 would have
taken photos from 500 km altitude
and processed them there itself.
Other secondary payloads were
cubesats developed by several
universities and startups.

Sympathy for accused cannot
override the law, rules SC

AmitAnand.Choudhary
@timesofindia.com

New Delhi: While sympa-
thising with a young man
from UP who will lose his
govt job because of its ad-
verse order over his not de-
claring a pending criminal
case against him at the time
of recruitment, Supreme Co-
urt on Monday emphasised
that sympathy cannot suppl-
ant the law as such disclo-
sure isnotasimple procedur-
al formality but a basic requ-
irement for public service.

“There is a maxim in law
to the effect that ‘ dura lex,
sedlex’, which means thelaw
may be harsh, but the law is
law,” abench of Justices San-
jay Karol and N K Singh said
while quashing the order of
Allahabad HC which had
held that the non-disclosure
was of “trivial nature” and
hisappointment could not be
setaside on that ground.

“It is also a settled posi-
tion in law that sympathy
cannot supplant law. As
such, while we acknowl-
edge thatloss of agovtjobis
not an easy loss to come to
terms with, atthesametime
awareness of consequences
isanecessary component of

Sympathy cannot supplant the
law as such disclosure is not a
simple procedural formality but
a basic requirement for public
service, said Supreme Court

actions,” thebench said.
“Proper and complete
disclosure inapplicationsfor
govt employment is not a
simple procedural formality,
butabasicrequirementroot-
ed in fairness, integrity and
public trust. Govt posts attr-
acthundreds, and often thou-
sands, of applicants for a sin-
gle vacancy, each competing
under the same stated condi-
tions; scrupulous vetting of
every candidate becomes im-
perative and essential to en-
sure a level playing field and
to protect the credibility of
the selection process. When
anapplicant withholds infor-
mation about criminal ante-
cedents, it undermines this
process by depriving the ap-

pointing authority of the
opportunity to make a fully
informed assessment of
suitability,” the bench said.

While the law recognises
that non-disclosure, depend-
ing on the nature of the of-
fence and accompanying cir-
cumstances, may not invar-
iably be fatal to a candida-
ture, itneverthelessremains
aserious lapse. “The gravity
issignificantly compounded
when the non-disclosure is
repeated, asitceasestobeac-
cidental or inadvertent and
instead reflects deliberate
concealment. Such strikes
at the core of trust reposed
in candidates for public
service, where honesty and
transparency are indis-
pensable attributes, and
justify a far stricter view by
the authorities,” it said.

In the case before it, the
person was appointed as Sa-
hayak Samiksha Adhikari,
buthisservices were termin-
ated after it was found there
were two pending criminal
cases against him, which we-
renotdisclosed by him in the
form. He approached Allaha-
bad HC, whose single as well
as division bench quashed
his termination, following
which state govt moved SC.

UP cops stop
interfaith
marriage event

Bareilly: Police stoppedanin-
terfaith wedding reception in
Shahjahanpur on Sunday,
saying that the banquet lawn
had been booked under the
pretext of abirthday party, fol-
lowing objections raised by
right-wing activists who ar-
rived at the venue alongside
police and alleged that the or-
ganisers were trying to con-
ceal the
true nature of the event. The
couple had married in court
nearly a year ago in Delhi, re-
ports Krishna Chaudhary.
The groom, aresident of Ji-
yaKhellocality,ispursuingaB
Pharma course in Delhi, while
the bride is employed in a pri-
vatefirm. An officer said, “The
groom’s father had reserved
the marriage lawn in Mohalla
Mehman Shah around 15 days
ago, describing it as a birthday
celebration. However, invita-
tion cards referred to it as a
wedding reception.”
Shahjahanpur SSP Rajesh
Dwivedi told TOI, “Members
of right-wing groups objected
that reception was being held
on the pretext of abirthday cel-
ebration, and police went there
to pacify the matter. The gro-
om’s family said they will now
hold the event in Delhi. No FIR
hasbeenfiled in the matter.”

Evict CISE Kolkata Chinese school urges high court

schools in Kolkata’s Chinatown in

Tangra has moved Calcutta HC,
seekingdirection toevict CISF personnel
deployed on its campus for RG Kar Medi-
cal College and Hospital’s security since
Aug 2024 gang-rape and murder of a ju-
nior doctor, reports Subhro Niyogi.
“Several letters were sent to govt, but we

One of the last remaining Chinese

have not received a reply. We, therefore,
had no alternative but to move HC to re-
claim the school, which is an integral part
of Kolkata Chinese community and Hak-
ka culture,” said Pei May Chinese High
School president KC Liu.

Entrepreneur Monica Liu said state
govt had requested that the school —
founded in late 1940s — house CISF men

for two months. Three companies still oc-
cupy 18 classrooms, she said, adding no
rent or power bill has been paid. The com-
munity wrote to Nabanna saying school
should be vacated before Chinese New
Year 2025. New Year is approaching and
they “want the school back”. A source
said the state govt had last year asked
CISF to vacate, but the force stayed on.

HC directs DJB to fix
Shaheen Bagh open
Sewetr, basic sanitation -

Ismat Ara| TN

New Delhi: In swift legal ac-
tion, Delhi High Court took
suomotucognisanceof aTOI
report online, highlighting a
prolonged sewer leakage in
Shaheen Bagh-Okhla area,
and directed Delhi Jal Board
(DJB) to “immediately stop
the leakage and restore basic
sanitation in thelocality”.

In the order of Jan 8 and
uploaded on Monday; adivision
bench of Justices Prathiba M
Singh and Manmeet Pritam
Singh Arora flagged the pre-
sence of an open sewer flowing
alongapublicroad, "callingita
serious hazard for people’s sa-
fety; security and health". The
condition of the road had dete-
riorated severely, making it un-
safe for pedestrians to even
walk, the
bench observed duringthe hea-
ring, underlining that
the problem could not
be allowed to persist.

The court’s inter-
vention came after it
noticed visuals publis-
hed on TOI website
showing garbage-laced
sewage overflowing on-
totheroad inthe Okhla-
Shaheen Bagh stretch. Taking
judicialnoticeof thereport,the
bench initiated action on its
own motion, without any for-
mal petition being filed.

“The court has come
across an open sewer in the
OKkhla area - the images of
which are available in the digi-
tal article published by Times
of India...an open sewer can
be a safety and security hazard
and alsoahealth hazard for the
residents,” the courtsaid, emp-
hasising that maintaining cle-
anandusablepublicspacesisa
non-negotiable obligation of
civicauthorities.

A copy of the report was
handed over to counsel for
DJB to obtain instructions
from the board. HC asked
DJB to inspect the affected
area “over the nextfew days”,
identify the cause of the lea-
kage and ensure that any se-
wer line or water pipe leak is
fixed without delay. The
bench also made it clear DJB
could seek assistance from
MCD and PWD.

AFT grants bail to soldier convicted of voyeurism

Armed Forces Tribunal has granted bail to a dismissed Army soldier
convicted of voyeurism, citing “delay” by military authorities in
confirming his sentence after he was caught secretly filming women
inside a lavatory at Western Command Hospital in Chandigarh.

The former Havildar, More Sandip Sadashiv, is currently in military
custody in the quarter guard of 67 Engineer Regiment. “It is evident that
the appellant has been in military custody for over six months, and the
sentence has not been confirmed yet. Thus, the appellant has been
prevented from filing an appeal against his conviction and sentence. Tnn

HC supports
woman forced
into marriage to
live on her own

Cuttack: Orissa HC has up-
held therightsof a2l-year-old
woman, married off by her
parentsagainsther wishes, to
live independently after she
told the court that she didn’t
want toreturn to her parents’
or matrimonial home, re-
ports Lalmohan Patnaik.

The woman’s father filed
a habeas corpus petition on
Aug 6, 2025, alleging police
inaction in tracing his mis-
sing daughter. However, on
Dec9last year, the court was
informed that police had
contacted her and that she
had stated she was
living in a differ-
ent state and was
™ working at a pri-

vate company. The
{ court then direct-
ed her presence be-
fore it under full
protection.

On Jan 6, the woman was
brought to the court by in-
spector-in-charge of Kakat-
pur police station in Puri dis-
trict.

Chief justice Harish Tan-
don and justice M S Raman
interacted with the woman
during which she told them
that she faced difficulties af-
ter being forced into mar-
riage, left her parental and
matrimonial house on her
own, and did not want to live
either with her husband or
her parents. She also in-
formed the court that she
was gainfully employed and
capable of earning her liveli-
hood.

Taking note of her une-
quivocal stand, HC observed,
“A time has come when socie-
ty would introspect when
girls are forced to marry by
the parents. The decision of
the girl is paramount and her
consent should be obtained
before any such decision is
taken by the parents.” The
order was uploaded onJan9.
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oONGC

Oil and Natural Gas Corporation Ltd

EOA & HPHT ASSET, KAKINADA
EXPRESSION OF INTEREST (EOI)

ONGC invites Expression of Interest (EQOI) from reputed consortiums, Joint
venture partners & interested Contractors for Hiring/Owning of FPSO for
Project MOTI-VAJRAMANI in Mumbai Offshore. For details on EOI meeting
& supporting documents kindly visit: https://tenders.ongc.co.in , https://gepnic.
gov.in .Interested bidders may submit their preliminary clarifications/ comments
latest by 28.01.2026. Prospective bidders can make formal queries within 3
working days post completion of EOI meeting.For further queries, E-mail to:
Agrawal_Nikhil1@ongc.co.in & Bandaru_satish@ongc.co.in

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
INDORE BENCH
CP 6 OF 2025
IN THE MATTER OF
Lekha Vijay Investments Pvt Ltd V/s
ROC Gwalior
NOTICE OF RESTORATION OF THE COMPANY

By an order passed on January 8, 2026 by the Hon'ble NCLT, Indore Bench in the
matter of CP 6 of 2025 filed by Chitralekha Angre, Member of the Company, the
name of the Company Lekha Vijay Investments Pvt Ltd is ordered to be restored in
the Register of Companies maintained by the Registrar of Companies, Gwalior.

Sd/-
Place: Gwalior, Chitralekha Angre
Date: 13/01/2026 (Director)

NO.1 AIR FORCE SCHOOL

MAHARAJPUR, BHIND ROAD, GWALIOR - 474020

INVITATION OF TENDER FOR

DEVELOPMENT OF PARKING AREA FOR SCHOOL BUSES
AND
FALSE CEILING ALONGWITH CEILING LIGHTS

1. School Management committee No.1 Air Force School Gwalior invites sealed tenders
from registered, technically qualified firms / vendors for :-
1.1 Development of parking area for school buses at No.1AF School Gwalior.
1.2 False Ceiling alongwith Ceiling lights at No.1 AF School Gwalior M.P.

2. Tender forms with full details can be downloaded from school website -no1
airforceschoolgwl.com from 14 JAN 2026 onwards.

3. For further details regarding Tender Forms / RFP, terms & conditions etc. Please log
onto our School Website no1airforceschoolgwl.com or contact through School mail
ID no1afsgwl@gmail.com. Last date of receiving duly filled RFPs / Tender Forms is
05Feb 2026, 1300 Hrs.

School Management Committee

A V|
ADDENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BHILA EMI D
ATING IN CEM NKER INDU BH & SATNA

Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
In supersession of the earlier public announcement as issued regarding Invitation for
expression of interest (EOI) for submission of resolution plan in BHILAI JAYPEE CEMENT
LIMITED on earlier date, it is hereby informed that the revised timelines for submission of EOI

will be as under:

TIMES APPOINTMENTS

TOV SUD South Asia Pvt. Ltd.

Field Engineer - Civil (50 positions)/ Billing Engineer - Civil (6 positions)

Bachelor's in civil engineering with 3 years' experience of minimum 2 years in drinking water
supply project/Diploma in civil engineering with 5 years' experience of minimum 3 years in drinking
water supply project.

Assistant Manager - Community Mobilization (8 positions)
Master's in social work or related field with 5 years' experience of minimum 1 drinking water
supply project.
Place of posting - Indore, Khargone, Barwani, Jabalpur, Mandla, Shahdol, Sidhi, Singrauli,
Sehore, Chhatarpur & Sajapur PIUs.
Note: Experience in Drinking Water Supply project is mandatory and Registration in Infracon portal.
Walk in interviews
Date: 17th and 18th January 2026, Timing: 10.00 AM to 06.00 PM
Bhopal - House No. A 189, A Sector, Shahpura Trilanga, Near NABARD Campus,
Bhopal (M.P.)
Indore - Hotel GINGER, Chhoti Khajrani, AB Road, Near Shaniwar Darpan, Indore (M.P.)

Chandra Pratap Sabarhay Email: ChandraPratap.Sabarhay@tuvsud.com Phone: +91 91111 11482
Shubham Paliwal Email: Shubham.Paliwal@tuvsud.com Phone: +91 70008 27162

Shram Sadhana Bombay Trust s

2] SSBT Engiish Medium School

(CBSE Pattern)
Post Box No. 94, Bambhori, Jalgaon - 425 001.Ph. 0257 - 2258393

Shram Sadhana Bombay Trust's Group of Institutions,
Bambhori, Jalgaon a leading organization imparting Education
since more than 40 Years & with legacy of Excellence in
Education invites application for the post of Principal for its
growing SSBT English Medium School (CBSE).

Eligibility & Qualification:-

e Post Graduate Degree with B.Ed/M.Ed

o Must fulfill CBSE Eligibility norms for Principal

eMinimum 05 Years of teaching and leadership experience
e Excellent English and organizational skills.

Interested Candidates should send their Application along with
Comprehensive Resume, relevant documents and a Passport
Size Photograph to the Chairman, SSBT English Medium
School, SSBT College of Engineering Campus, Post Box No.94,
Bambhori Jalgaon- 425001. within 14 days of this
advertisement. They Should also send the Application and
Documents on email- ssemsjal@gmail.com.

S, Surana

Promoted
Group  SURANAEDUCATION SocieTy

Mandsaur

REQUIRED

(cBsE Affiliated), Mandsaur, Madhya Pradesh invites application for the following openings

@ Director (Academics)
® Headmistress (5yearsexp.)
® PGTSs (ansubjects) & TGTs (Allsubjects) & PRTS (All subjects)

@ Vice Principal
@ Coordinators (5years exp.)

® NTTs/PPRTs @ PTI (alisports) ® MUSIC & DANCE

® Admission Counsellor & Administrator (Female)

Attractive Salary, semi furnished accommodation, free education for staff children,
positive working & learning environment.

SEND RESUME AT
-Email-
hr.shishuvan@gmail.com
© 8370006803

-Website-
www.theshishuvanworldschool.com

INTERVIEW WILL BE HELD OVER ZOOM OR
CALL, FOLLOWED BY A VISIT AT CAMPUS
IN THE MONTH OF JAN. 2026

GURUKUL SCHOOL, Bhatapara, (CG)
(CBSE Affiliated, Senior Secondary School)
TEACHERS REQUIRED
Academic Post Graduate with a minimum of 5 years’ experience

Coordinator in administration and academic leadership.

(Primary)

PGT Biology, Physical Education, Mathematics, Physics,
Chemistry, Economics, English, Business Studies,
Computer Science, Accountancy

TGT Science, Social Science, Sanskrit, Mathematics,
English, Hindi, Computer

PRT All Subjects

PPRT /NTT/ Play Group, Nursery, KG

Montessori

Activity Teachers | Music, Dance, Art & Craft, Band Instructor,
Reasoning Ability

Other Staff Office Assistant, Office Clerk, Security Staff,
IT Assistant

Qualifications As per CBSE norms for all teaching posts.
High salary, EPF, and other benefits.

Interested candidates may apply with an updated resume,
mentioning the post applied for and passport-size photograph

affixed, within 10 days to: careeratgurukulbyt@gmail.com
Contact Numbers: 8770160901, 7000619902

\> BCM

GROUP

@ Methibai Devraj Gundecha Education Society
CHATRABHUJ NARSEE SCHOOL"
From Knowledge to Life
Chatrabhuj Narsee School—ranked among the top schools in Mumbai
and Pune—now brings its world-class infrastructure, global
curriculum, and holistic learning philosophy to the heart of Indore.
The school will offer the Cambridge International Curriculum from Early
Years 1 (Nursery) to Grade 10, and the International Baccalaureate
Diploma Programme (IBDP) for Grades 11 & 12. Admissions open in
January 2026 for Early Years 1 (Nursery) to Grade 7 forthe Academic
Yearbeginning in July 2026.

Join Our FoundingTeam:

We invite passionate and experienced professionals to be part of our
journey in building a school of international standards.

Academic Positions: Non-Academic Positions:

¢ Primary Coordinator o Facility Manager / Executive
o Early Years Home Room | * Admin Executive
Teachers * HRExecutive
* Primary Home RoomTeachers * Marketing Executive
¢ Cambridge Primary & Lower | ¢ Admission Officer
Secondary Teachers: English, | ¢ FrontOffice Executive
Science, Mathematics, Global | * Executive Assistantto Principal
Perspectives, Social Science, | ¢ LabAssistant
Hindi, Computer o T Assistant
e School Counsellor, Special | ¢ Librarian
Educator o Nurse
* Physical Education, Music, | e GraphicDesigner
Drama, Dance, ArtTeachers ¢ Storelncharge

RELEVANT PARTICULARS

10.| Last date for receipt of expression of interest 09.02.2026
11.| Date of issue of provisional list of prospective resolution applicants 19.02.2026
12,/ Last date for submission of objections to provisional list 24.02.2026
13| Last date of issuance of final list of prospective resolution applicant | 06.03.2026
14.| Date of issue of Information memorandum, evaluation matrix 11.03.2026
15, Last date of submission of resolution plans 10.04.2026
16| Process email id to submit EOI [ cirp.bjcl@gmail.com

Note: The other contents and terms of the earlier Form G and the respective contents of
invitation for EOI shall remain the same. Further, the existing prospective resolution
applicant(s) who have already submitted their Expression of Interest by 12.01.2026 in
response to the earlier FORM -G, need not submitagain. sd

Ashutosh Khemani

Resolution Professional of Bhilai Jaypee Cement Limited

Regn. No.: IBBI/IPA-002/IPN-01177/2021-2022/13902

AFA: AA2/13902/02/311226/204165 | AFA Valid till: 31-12-2026
Registered Address: Office No. 1-C, 3rd Floor, Shyam Plaza,
Opp. New Bus Stand, Pandri, Raipur (C.G.) 492001

E mail Id: cirp.bjpl@gmail.com

Date : 14/01/2026
Place: Raipur

Eligibility

* Relevant qualifications and experience: Bachelor’s / Master's degree
(for academic roles) in subject area, B.Ed / ECCE / Diploma in Early
Childhood Education, minimum 3 years relevant experience

¢ Excellent communication skills with a readiness to learn and adapt to
Cambridge IGCSE teaching and learning approaches

APPLY AT:
careers.indore@cns.ac.in

+91 91528 18199

Shape the future with a school where legacy meets innovation.
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